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 This  water  will  be  made  available  to  Jalaur  and  Bikaner
 districts  for  drinking  and  irrigation  purposes.  Which  is  one
 of  the  main  desert  area  of  Rajasthan,  where  people  are
 aggrieved  and  about  whom  the  Honਂ  Member  was  talking
 just  now.  At  this  moment  the  work  on  the  Sardar  Sarovar
 Project  in  Gujarat  State  Is  in  much  advance  stage.
 Therefore  |  demand  that  above  project  should  be  accepted
 as  National  Project  so  that  the  benefit  accrued  out  of  it
 should  go  to  the  desert  area  of  Rajasthan.  This  is  my  one
 demand  and  my  second  submission  is  regarding  this
 acid  throwing  incident  about  which  our  sister  was  talking
 just  now.  |  would  say  that  the  Chief  Minister  is  aware  of
 it.

 The  maiter  is  under  investigation  and  whosoever  will
 be  found  guilty,  will  not  be  spared  in  any  circumstances,
 however  levelling  charges  to  against  any  Minister  or  son
 of  a  Minister  without  investigation  is  not  proper.  Since  this
 issue  has  been  raised  here.  |  would  like  to  say  to  them
 that  such  allegations  should  not  be  levelled  without

 investigation.  |  want  to  clear  here  on  behalf  of  the  Chief
 Minister  of  our  State  that,  if  any  person  will  be  found  guilty,
 he  will  not  be  spared.

 [English]

 MR.  CHAIRMAN  :  |  am  going  through  the  list  one  by
 one.

 [Translation]

 KUNWAR  SARVARAJ  SINGH  (Aonla)  :  Mr.  Chairman,
 Sir,  what  about  us  ?

 [English]

 MR.  CHAIRMAN  :  On  the  law  and  order  issue  of  UP,
 six  hon.  Members  have  given  notice.  We  are  taking  it  as
 the  last  item.  Please  bear  with  me.

 [Translation]

 SHRI  BANWARI  LAL  PUROHIT  (Nagpur)  :  Mr.

 Chairman,  Sir,  |  want  to  draw  the  attention  of  the  House

 towards  a  most  important  matter.  We  have  received  1100

 metric  ton  pulses  from  Denmark  as  a  gift  under  the  World

 Food  Programme  for  our  poor  tribal  people,  which  was

 supposed  to  be  distributed  free  among  the  tribals.  The  main

 Purpose  to  receive  this  gift  of  pulses  is  that  tribals  do  not

 get  sufficient  intake  of  protein  in  food.  with  the  result  they
 always  ‘suffer  from  protein  deficiency.  Therefore.  it  was

 thought  that  they  should  be  provided  protein  through  pulses
 but  |  am  sorry  to  say  and  it  is  a  thing  for  which  we  should
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 be  ashamed  of  that  this  1100  metric  ton  pulses  was  sold
 in  the  open  market  on  this  pretext  that  money  collected
 there  from  will  be  utilised  in  distributing  wheat  and  rice
 among  the  poor  people.  |  fail  to  understand  that  any  gifted
 item  from  a  country  can  be  altered,  exchanged  and  sold
 in  the  market,  our  Government  can  not  dare  to  do  so.  We
 should  be  ashamed  of  it  |  want  to  draw  the  attention  of
 the  whole  House  on  this  issue  that  if  such  thing  will  happen,
 people  will  lose  faith  in  our  country  on  the  one  side  we
 talk  about  the  upliftment  of  the  tribal  community  but  on
 the  other  hand  we  are  selling  the  pulses  received  free  for
 tribals  of  Orissa,  in  the  market,  we  should  be  ashamed
 of  it.  It  is  a  very  serious  matter  and  the  Central  Government
 is  accountable  for  it.  |  would  like  to  say  that  a  statement
 should  immediately  be  given  on  this  issue  in  the  House

 by  the  Central  Government  and  an  assurance  should  also
 be  given  to  this  effect  that  same  mistake  is  not  repeated
 in  future,  no  such  incident  should  recur  and  nothing  of  such
 sort  should  happen  again  because  it  is  a  question  of

 prestige  of  the  nation.

 SHR!  SOHANVEER  SINGH  (Muzaffarnagar)  :  Mr.

 Chairman,  Sir,  |  would  like  to  draw  your  kind  attention
 towards  a  most  important  subject.  Former  Prime  Minister
 Shri  Rajiv  Gandhi  used  to  say  that  when  a  rupee  is  sent
 to  village  for  the  development  purposes  out  of  that  only
 16  paise  reaches  there.  Today  the  money  which  is  given
 to  the  Member  of  Parliament  under  Local  Member  of
 Parliament  Development  Fund  for  the  development  of  the

 village,  only  80  percent  of  that  is  spent  in  development
 works  if  the  constituencies  of  those  Members  of  Parliament
 who  are  alert  but  thoge  who  are  not  vigilant  even  70  per
 cent  of  the  money  is  not  spent  in  the  development.  A  big
 amount  of  that  money  is  going  into  the  pocket  of
 bureaucrat.  In  some  cases,  even  40-50  percent  of  this

 money  is  not  spent  on  development  work.  |  would  like  to

 request  that  whatever  amount  is  invested  for  the

 development  of  the  villages,  it  should  be  invested  with
 consultation  and  under  the  supervision  of  the  local  MP  and
 we  should  preside  over  all  the  meetings  to  be  held  in  this
 context.  No  meeting  should  be  presided  over  by  the  D.M.
 or  Chairman  of  the  District  Board  and  the  money  should

 be  spent  only  on  the  advise  of  the  MP  concerned.  This
 is  my  request  to  you.

 14.00  hrs.

 [English]

 MR.  CHAIRMAN  :  The  members  are  waiting.  Please

 conclude.  .(interruptions)


